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Resolution passed by the State LCJis1at\lr.e 
in 1968. Pondicherry follows the pattern 
of Tamil Nadu. Mesbalaya is not also 
implementing the Three Lanaualc 
Formula. Other States have accepted the 
Three Lanlu81e Formula. 

HarJ-'. Slaare In Slngrauli, Dadarpur 
aDd ladraprastha Power PIa.I. 

*402. SHRI DHARAM PAL SINGH 
MALIK : Will the Mirlistcr of IRRIGA­
TION AND POWER be pleased to state : 

(a) what is the share of Haryana State 
in each of the Power Plants at Singrauli, 
Badarpur and Indraprastha; 

(b) whether HarYdra State is getting its 
full due ahare frc.'Ol the pOWtr generated 
by these plants; and 

(c) if not, the reasons tht"'rcof ? 

THE l\-tINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) to (c). Haryana has a share 
of 8.2% in ]000 MW lapadty at Singrauli, 
1/3rd share in 187.5 MW capacity at 
Indraprastha and no share in 8adarpur. 
The State has not been receiving it~ full 
share from Singr,lltli afld IndrdprasthJ due 
to overdrawaJs by Uttar Prade...,h and 
De1hi. 

ReDOt'8don of Veraval-Ahmedabad Rail 
Track 

*403. SHRI MOHANLAL PATEL 

SHRI NAVIN RA VANI : 

Will the Minister of RAILWA YS be 
pleased to state : 

(a) whether it is a fact that in Bhavn~gar 
Division Veraval-Ahmedabad metre gauge 
line track has become very old and the 
average speed of the train on thIs lrad~ iCii 

below 30 K. M. per hO!Jr; and 

(b) if '0, what steps are being tu ken to 
renovate this track ? 

THE MINISTER OF STA IE IN TilE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Only a 
part of the track on main line route between 
Abrnedabad-VeravaI is of 1935 aae group. 

The booked speed is 50 kmph frolD 
Ahmedabad to Botad and 58 kmpb from 
Botad to VeravaL. Ordy 2S ktn. 01 track 
between Ahmedabad and Botad is laRi1ll a 
slight speed restriction of SO kmph. 

(b) Track Renewals are being carried 
out on prosrammcd basis, t.a.kinl into 
consideration the availability of funds and 
inter se priority of various section. etc. 

Steps to Cootrol Rablee 

*404. PROF. SAIFUDDIN SOZ : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) whether the menace of rabies is 
wide~pread in the country; 

(b) whether it is a fact that supply of 
vaccines to control this disease is not 
adequate; and 

(c) Wh.il mC.tsurcs had been taken by the 
Ministry to control the menace? 

THE MINISTER OF ilEAL TH AND 
FAMILY WELFARf: (SHRIMATI 
MOHSINA KIDWAI) : (a) and (b). Rabies. 
I~ an endemic ulsLase in our country. 
Ther~ a rc 12 anti-rabies vaccine production 
centres In the country which manufacture 
about 35 million mt. of neural tissue vaccine 
per year, which is .ldequate to cater to the 
needs. 

(c) Measures initiated by the Government 
in association with various civic bodies, to 
control Rabies include eradication of stray 
dogs, immunization of pet dogs and carry 
out health education to the general public. 

OaA III StaW in Personnel Branda of 
IndJan Railways 

2S46. SHRI AMAL DATTA Will 
th.: Minister of RAILWAYS be pleased to 
state : 

(a) the numbers of permanent class III 
statT in the personnel branch of Indian 
Railways division-wise and at headqUarters 
of Zonal Railways including production 
units; 

(b) the number of total staff' watkin. in 
Jndian Railways division-wise and at head-


